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Dated : Tnis the 2002.

Misc. Application no. 4417 of 2002
in
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Hon'ble Maj Gen KK Srivastava, Member (A).

A shok Bhat La ••• Applicant

By Adv : sri s. singh

Versus

union of India & Others. ..0. Respondents
By AdY : Shri K.P. Singh
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Hon'ble Maj Gen K K srivastava, A.Mo

Misco Appl. no. 4417 of 2002 is for clarifying

the phrase 'status-quo •••as on date.

2 • Heard Shri s. singh, learned counsel for the

applicant and Shri K.P. singh, learned counsel for the

res pondents •

The Court has passed an Iinter im order on 4.10.02
. ~.•..and for which~

which is self explanatory L no clarification is required.

30

Misc. Appl. no. 4417 of 2002 stands disposed of accordingly.
4. List this case on lb. I~. tl.~ tor orders.

5. Interim order to continue till t.hen ,.
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